
OA No. 169 of 2021 Mohd. Wasim v. U.T. of J&K and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./61/00169/2021 

 
This the 18th day of February, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

Mohd. Wasim; Age: 56 Years, S/o Sh. Karam Din, R/o Village Seripora Tehsil Good 
District Ramban At Present: H. No. 304, Upper Paloura, Jammu. 

.......................Applicant 
(Advocate: Mr. Rahul Pant proxy to Mr. Nishant Shukla) 

 

Versus 
 

1. Union Territory of Jammu & Kashmir through Secretary to Government Food, 
Civil Supplies and Consumer Affairs Department, Jammu and Kashmir 
Government, Civil Secretariat, Jammu-180001. 
 

2. Director Food, Civil Supplies and Consumer Affairs Department, Near Nehru 
Market, Ware House, Jammu-180001. 

      ...................Respondents 
(Advocate:- Mr. Rajesh Thappa, D.A.G.) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


